FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations,

2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s. HINDUSTAN PHOTO FILMS MFG CO LIMITED

SI. No

PARTICULARS

DETAILS

Name of corporate debtor

Hindustan Photo Films Mfg Co Limited

Date of incorporation of corporate debtor

30" November, 1960

Authority under which corporate debtor
is incorporated /registered

Registrar of Companies, Coimbatore

Corporate Identity No. / Limited Liability
Identification No.of corporate debtor

L33201TZ1960G0O1000379

Address of the registered office and
principal office (if any) of corporate
debtor

Indu Nagar, Ootacamund, The Nilgiris,
Tamilnadu - 643 005

Date of closure of Insolvency Resolution
Process

30" March ,2023 [Liquidation ordered by
NCLT on 31% March, 2023]

Liquidation commencement date of

corporate debtor

31% March, 2023 [Order received on 31%
March, 2023]

Name and registration number of the
insolvency professional acting as
liquidator

Address and e-mail of the liquidator, as
registered with the Board

10.

Address and e-mail to be used for
correspondence with the Liquidator

CA Mahalingam Suresh Kumar
IBBI/IPA-001/1P-P00110/2017-2018/10217
No.27/9 ,Nivedh Vikas,Pankaja Mill Road,
Puliyakulam, Coimbatore- 641045

Ph no: 73730-52341

Mail to: msureshkumar@icai.org

Process Mail Id: hpfmcl.lig@gmail.com

11.

Last date for submission of claims

30" April, 2023



mailto:msureshkumar@icai.org
mailto:hpfmcl.liq@gmail.com

Notice is hereby given that the National Company Law Tribunal, Chennai Bench has
ordered the commencement of liquidation of the M/s. Hindustan Photo Films Mfg Co
Limited on 31% March,2023.

Note:

Applicable forms can be downloaded from the following portal: www.ibbi.gov.in > Quick
Links=> Downloads—>Forms under IBBI (Liquidation Process) Regulations, 2017.

The stakeholders of M/s. Hindustan Photo Films Mfg Co Limited are hereby called upon to submit their

claims with proof on or before 30" April, 2023 to the liquidator at the address mentioned against item
No.10.

The financial creditors shall submit their claims with proof by electronic means only. All othercreditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

[In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed
to be submitted under section 38.]

Ma halingam Digitally signed by

Mahalingam Suresh

Suresh Kumar
Date: 2023.04.04
Kumar 14:48:04 +05'30
Date : 03" April, 2023 CA. Mahalingam Suresh Kumar
Place :Coimbatore Liquidator of M/s. Hindustan Photo Films Mfg Co Limited

AFA No. AA1/10217/02/201123/104851 valid upto 20.11.2023
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[Regulation 12 of the Insolvency and Bankruptcy Board of India uewfles @hésesenr gy sbremeusir GlshorLjssmam suyGoudeip .
I . — [ GLamp | uewn
(Liquidation Process) Regulations, 2016] i Li el G wiy 'd;umﬁ
FOR THE ATTENTION OF THE STAKEHOLDERS OF . (I T
M/s. HINDUSTAN PHOTO FILMS MFG CO LIMITED (] CotuGEpin L SEloan dr aigbomre
01 | SEJsafes 096 - 55| 4846,025- 96900~ 12
RELEVANT PARTICULARS Qo & () Seon  amdsinGodt
1 [Name of corporate debtor M/s. Hindustan Photo Films ugIigeed - SA iflsflsir LebGeug) LIfsyssefley
Mfg Co Limited gsggf-u:?;mm_m (B0l wemev
Date of incorporation of corporate Tufle@a)—CTR(S)-20.500 &F  (@BSHw
2 | debtor 30th November, 1960 oo | TGS B SSEPWaYIONR e | 10000 |4 el oo
Authority under which corporate ; ; ; maeh ”E’g’” "mg’ M””g’ma’m o o
3 | debtor ig incorporated / registered Registrar of Companies, Combatore %gﬁﬁgﬁm su@a,rr\_@gﬁﬁlmrruu.y. a,nfa%
4 Corporate Identity Number/Limited gﬁ’jﬁm T
Ic.l;rtgggtléigggftlgftlon Number of | L33201721960G0I000379 va | MIRI-CTRIS) 20500 18 (SW. I CTR (8) 10 |55 39.960¢ | 262700 o
- - .000 &1 ONR-UAM wimud TSR(S) - MTP -QLR
Address of the registered office | Indu Nagar, Ootacamund, @ Gw 4.000 S
5 |and principal office (if any) of The Nilgiris, Tamilnadu - 643005 (i) gumetr® sTvsSnE DENwsSL Sysm
corporate debtor aurniflis SSE/PWay/W/KRR, TP (9fley, NMKL
S— 04 | \9fley & CHSM il Lremasuflsir o | 4864358+ 973004 12
& |Date of closure of insolvency 30th March, 2023 [Liquidation ordered by sl Orpet, STGE w;’@m uggfﬁm
resolution process NCLT on 31st March, 2023] SBDMISH.
7 | Liquidation commencement 31st March, 2023 () @@ L smsSing SSE/P.Way/ED iiflay,
date of corporate debtor [Order received on 31st March, 2023] o CBF 9fley & E-PTJ 9flefle DEN/Gude 2978161 96000/ »
96t ) 197,816/~ 96,000~
Name and registration number of | CA Mahalingam Suresh Kumar gzi,m;“m " a,IFIrr(rb\ﬂ;iT mmmﬁ?@ﬂagnigﬁ
8 |the insolvency professional acting | IBBI/IPA-001/IP-P00110/2017-2018/10217 SEHMIS.
as liquidator No.27/9 Nivedh Vikas, Pankaja Mill Road, () @@ oL srvsHineE SSE/P.Way/TPT, BAl
; Ui Puliyakulam, Coimbatore- 641045 difley S /SA & NISA difleysafled DEN/élpdse
g |Address and e-mail of the liquidator, | o r¥o- 73730-52341 06 |omomonio  unmader - gubSe s | 45309%- 90600 12
as registered with the Board no- o Qeiser, oGS Lpmb  USTSmT
Mail to: msureshkumar@icai.org SEnmIBH
Address and e-mail to be used for | Process Mail Id: hpfmel.liq@gmail.com > = —
19] correspondence with the liquidator o7 Sg,aﬂ M‘fﬂ;;gﬁﬁw?ffméggm@”" 1,16,06,156- 208000+ 12
11|Last date for submission of claims| 30th April, 2023 QBEWETDU ADEN/K.HFEWADEQ/. PéJ. wHpId
gusmsmrru 16| SH61TI60T 60TL_[T6VITSH 2 2
Notice is hereby given that the National Company Law Tribunal, Chennai Bench has 08 QaiwiucL  Gead  Srralbigsasato 2170794 - 43400~ 06
ordered the commencement of liquidation of the M/s. Hindustan Photo Films Mig o gl somantp i bEDT AUHEGED.
Co Limited on 31st March, 2023 Graw® o smusdibe ADENKRR
) . . sTeEmes@ 2 LUk muileGes QUL semer
The stakeholders of M/s. Hindustan Photo Films Mfg Co Limited are hereby called 09 |Qaeran® Qsveusn® 5 Ol féLsrdmsr | 17,23,864-| 34,5004 12
upon to submit their claims with proof on or before 30th April, 2023 to the liquidator Qe Grr®  eomfl [ fselIGLmsemer
atthe address mentioned againstitem No.10. WSS GG Sfma.
The financial creditors shall submit their claims with proof by electronic means only. %TITM% :s?;a ;Hig@mgmfmﬁma‘?
All other creditors may submit the claims with the proof in person, by post or by 10 SSEWATU & KRRé@ &i'm sfr’mmmmf 25760001 59800+ 24
electronic means. T &S TOSSH.
Submission of false or misleading proof of claims shall attract penalties. Geouid G&ﬂa@;ﬂm 80 AUGLSHNEG
[In case a stakeholder does not submit its claims during the liquidation process, the 1 ?;;;n”gr;‘im”“ﬂ;;;ﬁ uagﬂg; mﬁg@ 59,17,7041| 118,400~ 12
claims submitted by such a stakeholder during the corporate insolvency resolution MIACsaseT Qatiise.
process under the Insolvency and Bankruptcy Board of India (Insolvency Resolution 565 SjmayGaar: ]
Process for Corporate Persons) Regulations, 2016, shall be deemed to be submitted SICL D ersmressir. 01,04,05,06, 08,098 10 : Gsvevsv
under section 38.] SUCLD et 02+ Suré@ange) QUTGL s
il L Lb 6TevoT. 1 6% UM SUTlavid
Note : Applicable forms can be downloaded from the following portal : Qurger ersar.07: RDSO  giifsflésiuL  gGgdrdl WEF 29.07.2015  epad
ibbi.gov.in —> Quick Links - Downloads > Forms under IBBI (Liquidation | | [2/eiewtops  Gmbumys Gyt Gonfipcus  oipeg RW20 - Gyt
WWW. |bb|.g0v.|n_ uic q QamdmI uSmslt LwsTUBSEH CMS SrrdlhisT o HusS
Process) Regulations, 2017. @M () OLerLit ep@in Gegh 24-04-2023 sysirgy 14.00 wemf)
. i) 67G: G )
Place : Coimbatore CA. Mahalingam Suresh Kumar 0 gﬂﬁr%ltluu;”aml_‘-:n%?é%]mﬁ%ﬂgﬁwﬁgngﬂ;u@s:wzaﬁsum%m?;”ngg;&?
Date :03.04.2023 |jquidator of M/s.Hindustan Photo Films Mfg Co Limited ST WWWTEPS.QOV.N STET) EeATUSATSMEL1 LTTSa0D.

AFA No. AA1/10217/02/201123/104851 valid upto 20.11.2023
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Roads around GN Mills flyoverin bad
shape, corpn has no plan to fix them

People will have to endure hardship as CCMC says it will wait for flyover works to get over

A RAV IND RAJ @Coimbatore

WITH trafflc on the parallel
roads to Mettupalayam (MTP)
Road increasing everyday due
to the snail’s pace of GN Mills
flyover works, residents of Sub-
ramaniyampalayam have urged
the Coimbatore City Municipal
Corporation (CCMC) to fix the
roads damaged by heavy
vehicles.

While other flyover projects
which began after the com-
mencement of the GN Mills
flyover project in Coimbatore,
were completed and inaugurat-
ed alongtime ago, the GN Mills
flyover project being carried
out by the National Highways
wing of the state highways de-
partment is yet to be finished.

“The roads are just 20 to 30
feet wide. Recently, trucks, mini-
trucks, cars, buses and other ve-

Roads near GN Mills flyover are damaged by movement of heavy vehicles | express

hicles have been commuting
through those roads. Due to
this, the residential roads have
been damaged to the core. The

Gang cheats 63 of 396 lakh for
issuing housing allotment, held

EXPRESS NEWS SERVICE
@Cmmbatore

TIRUPPUR City Crime Branch
(CCB) police arrested a three-
member gang on Saturday for
allegedly cheating 396 lakh from
63 people on the pretext of ar-
ranging housing allotments at
government housing schemes.
The suspects were identified
as Kanagaraj, Murugan and
Palanisamy of Coimbatore.
The Tamil Nadu Urban Habi-
tat Development Board has con-
structed housing units at Nerup-

perichal, Kanakkampalayam
and Thirumuruganpoondi in
Tiruppur and the allotments
have been given to those who
were evicted from the water
body encroachments. Mean-
while, police received com-
plaints that a gang claiming to
arrange allotments in the hous-
ing units allegedly collected la-
khs of rupees from the people in
the Tiruppur district. Probe re-
vealed that the three-member
gang allegedly collected %96
lakh from 63 people and issued
fake allotment orders.

civic body must pave new roads
in the interior parts of the Sub-
ramaniyampalayam and GN
Mills area as the existing ones

have been dilapidated. The civic
body must at least fill the pot-
holes and repair the broken
roads as a temporary measure,”
said AM Kishore, a resident of
Subramaniyampalayam.

Speaking to TNIE, CCMC
Commissioner M Prathap said
that the roads which the resi-
dents complain about were al-
ready in good condition, but
since the commuters on the
MTP Road began using those
interior residential roads, they
got damaged.

“Currently, we have no plans
on filling the potholes as they
will get damaged as well. The
highway department officials
have informed us that the GN
Mills flyover works will be over
by the month of May-June. So,
once the project is completed,
we shall start the repair works
immediately,” he added.

‘Officials imposing fine even
for small mistakes in GST bills’

EXPRESS NEWS SERVICE

@ C0|mbatore

THE Federation of Coimbatore
Industries Associations (FOCIA)
comprising of 10 industry asso-
ciations has decided to meet with
state government officials to dis-
cuss the GST billing issues.

An emergency meeting of the
members of the FOCIA was held
in Coimbatore on Saturday in
view of the high fine amounts
levied upon the industrialists by
the state government and FOCIA
Coordinator and Tamil Nadu As-

sociation of Cottage and Tiny &
Micro Entrepreneurship (TACT)
Coimbatore District president J
James said the industrialists
condemned it. “TN authorities
are finding minor flaws in the
GST bill and imposing several
lakhs of fines. Even if we go to
check the weight on the nearest
weighing scale and pay the bill,
they impose a fine saying we
haven’t generated an e-way bill.
And even for minor mistakes
and small printing mistake in
the bill, the officials impose a
hefty fine,” he added.

1,300 acres of temple lands
recovered in two years

SARAVANAN MP @Tlruppur
THE H1ndu Rehglous and En
dowments (HR&CE) depart-
ment has retrieved over 1,300
acres of temple lands in the dis-
trict from encroachers in the
past two years. The depart-
ment’s efforts, however, are
slowed down by lack of ade-
quate staff, political interfer-
ence and litigations.
According to details shared
by HR&CE department, there
are 1,142 temples under in its
administration in Tirup-
pur. Officials managed
to recover 715.08 acres
belonging to 38 temples
from 220 encroachers
between May 2021-
March 2022. Between
April 2022 and January
2023, a total of 593 acres belong-
ing to 30 temples were recov-
ered from 181 encroachers.
Hindu outfits charged HR &
CE department officials with
not taking proactive steps to re-
claiming properties from en-
croachers. State secretary of
Hindu Munnani JS Kishore Ku-
mar said, “They initiated ac-
tion to recover land belonging
to temples with higher income
in the past two years. They are
not concentrating on temples
that have income of less than

Z1 crore. Such temples have a
vast tracts of farm and pasture
lands in rural segments. Asless
attention is given to these tem-
ples, people with political influ-
ence encroach on them.”

Shiv Sena (youth wing) presi-
dent A Thirumurugan Dinesh
said, “Officials avoid taking re-
covery action on temples whose
trustees are close to the ruling
party. They choose temple,s not
on the basis of wealth and
property.”

An official from HR&CE de-

partment in Tiruppur
said, “We have one as-
sistant commissioner
and 17 executive offic-
ers for the whole dis-
trict which has 1,142
temples. Despite such
poor strength, we have
checked all records. Besides, in-
fluential persons with political
power, litigation is hampering
the recovery process. For exam-
ple, a leading private dairy is
sitting on over 150 acres belong-
ing to Velayuthasamy temple
in Sivamalai. We have filed a
case against them. The civil
dispute has been pending in
Tiruppur District Court for
more than 15 years. Many such
cases are proving to be a hurdle
for officials in recovering lands
from encroachers.”

ﬂ Twitter @ xpresstn
n ‘TNIE Tamilnadu’ @ xpresstn

KL bank staff
booked on

rape charge

EXPRESS NEWS SERVICE
@ Coimbatore

PERUR All-Women Police has
booked the employee of a na-
tionalized bank in the city for
allegedly sexually assaulting a
college professor.

The victim (43), who is from
Dombivli in Maharashtra, has
a daughter and separated from
her husband. During her brief
stay in Thrissur, she opened an
account at a nationalized bank
in 2015. There she became
friends with R Gopakumar (43)
of Kattuchery in Palakkad,
who was working as account-
ant in the bank.

Since the professor complet-
ed PhD at Bharathiar Univer-
sity in Coimbatore. Gopakumar
told her that he too wanted to
pursue his PhD in the univer-
sity and asked her for help in
completing the doctorate in
2020. So, they visited the uni-
versity on January 27, 2021, and
returned to lunch in Kalappat-
ti. There he sexually assaulted
her and took videos and photos.
Further, he threatened to re-
lease the photos and videos and
sexually assaulted her on sev-
eral occasions between Janu-
ary 2021 - December 2022.

Based on her complaint, po-
lice registered a case against
Gopakumar.

Youth arrested

for attacking
stray dog

ERODE: Police arrested a 24-
year-old youth for attacking a
stray dog in Erode. The accused
was identified as Dinesh (24)
from Bharathi Nagar in
Surampatti.

Police said, “Dinesh is rear-
ing chickens in his home. On
March 30, a stray dog bit one of
the chicken, after which he beat
up the animal with a stick. Jag-

atheeswari, an animal lover
from the area, shot a video of
the incident and posted it on so-
cial media. Subsequently, Di-
nesh went to the woman’s house
and threatened her.” Jagath-
eeswari lodged a complaint at
Erode South Police Station on
Saturday and Dinesh was ar-
rested after police confirmed
the attack through the video.
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Children took part in a walkathon organised by Third Eye - Center for Autism with Indian Academy of Pediatrics-
Coimbatore at Race Course to mark World Autism Day | s SENBAGAPANDIVAN

EXPRESS READ

30 children benefit from haemophilia
screening camp organised by CMCH

Coimbatore: The Coimbatore Medical College Hospital
(CMCH) organised a Haemophilia camp on Sunday.
Thirty children were tested and they will soon undergo
regular treatment. The treatment is provided free of cost
in CMCH. The camp was inaugurated by CMCH Dean Dr A
Nirmala. Hemophilia Nodal officials were also present.
All 30 children will soon be started on regular
prophylactic treatment for haemophilia. The members of
the Hemophilia Society expressed their gratitude to the
Dean and Nodal Officer of CMCH for organising a special
camp and providing such rare treatment for the children.

Panchayat chief
says ‘journalists’
threatening him

EXPRESS NEWS SERVICE
@ C0|mbatore

THE pre31dent of Jallipatti vil-

lage panchayat has complained
to Sultanpet police that three
people claiming to be journal-
ists have been threatening him
over phone demanding money
for not publishing news about
alleged fund irregularities in
the panchayat.

In his complaint, Jothiraj
said he received calls from a
person who introduced himself
as Raja, a journalist and law-
yer, stating he obtained details
about irregularities of the pan-
chayat through the Right to In-
formation Act.

“The person demanded
40,000 and threatened that he
would publish the news. I re-
fused and two more persons
claiming to be journalists in
Tiruppur and Palladam threat-
ened me in the same manner. I
have not done anything wrong
and if I have done something
wrong, I told them to make it
public,” Jothiraj said.

Jothiraj has been the presi-
dent of Jallipatti village pan-
chayat in Sultanpet panchayat
Union for the last 12 years.

“We have registered the com-
plaint and summoned the sus-
pects asking them to appear for
the inquiry on Tuesday, said
Sub-inspector Muthukrishnan.

Health minister M Subramaniam took part in a 30-km marathon in
Ooty on Sunday | express

Selvaraj appointed as controller of
examination in government arts college

Coimbatore: P Selvaraj has been appointed controller of
examination in the government arts college. According
ro a press release from Directorate of Collegiate
Education (DCE), Selvaraj is an associate professor in the
Psychology department. He will serve in the new post for
three years.

Petronet LHE LII!'I"HIM lPLLj I-I'r'ﬂhE:E- brl:ls fn:um e.npenen:ed and ﬁnant:mlr'_qr
sound contractors for Annual Rate contract for Hiring Tempo Traveber Transport
Services for a Period of Two Years at PETRONET LNG LTD, KOCHI (Kerala).
Interested parties are requested to visit our websile www.patroneting.in for
detailed eligibility criteria along with other necessary details for issuance of
tendear documan.
Note: PLL reserves the right not to issue the tender document andior acoept or
rajact any of all the bids at any stage of the process and/or modify the process
withoul assigning any reasons on its sole discration
No separate notification w.rl this lender shall be issued in press. Interested
parties fo regularly visit aloresald PLL wabsibe for any updates,

General Manager (CAP)

PETROMET LNG LIMITED

Survey No.-347 (PSEZ), Puthiwvype P.0O, Kochi - BB2508, Kerala, India,

Tal, No.- 0464-2757 70112, Email:- debajyodisatpatiyiipetranating in; cnp_kochii@patrongting.in
- il

SCHEDULE Il - FORM B
PUBLIC ANNOUNCEMENT
[Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016]
FOR THE ATTEMNTION OF THE STAKEHOLDERS OF
M/s. HINDUSTAN PHOTO FILMS MFG CO LIMITED

RELEVANT PARTICULARS

1 |Kame of corporate debtor /5. Hindustan Photo Films

Mg Co Limiled

3 Date of incorporation of corporata

dabtor 30th Novembar, 1960

Aurthority under which corporate

Registrar of Compani ' i
3 | dabtor is Incorporated / registered | "o o © Companies, Coimbatore

4 Corporata Identity Number/Limited
Liabdlity |dentification Mumber of
corporate debtor

L33201TZ1960G0K0037T

Address of the registerad office
5 |and principal office (if any) of
corporate debtor

Indu Magar, Dotacamund,

The Milgiris, Tamilnadu - 643005

S0th March, 2023 [Liquidation ordered by

6 Date of closure of insalvency
MECLT on 313t March, 2023]

resolution process

Ist March, 2023
[Order received on 31st March, 2023]

7 |Liguidation commencernent
dafe of corporate debior

GA Mahalingam Suresh Kumar
IBBRPA-0C1/IP-POOT1v201 7-2018710217
Mo.27/9 Mivedh Vikas, Pankaia Mill Road,

Mame and registration number of
& |the insolvency professionzl acting
a5 Wguidator

Pullyakulam, Coimbatore- 541045

i mall af lqui 1
Addrass and o-mall of the kuidalor, | 0o sy

4 a5 regisiensd with the Board

Kail to; msureshkumarizicai.om

10 Address and e-mail 1o be used Tor | Process Mall Id: bpimel lig@gmail.com

coerespandence with the Bguidator

11| Last date for submission of claims| 30th April, 2023

Motice Is hereby given that the National Cormpany Law Tribunal, Chennal Bench has
ordered the commencement of liquidation of the M/s. Hinduztan Photo Films Mig
Co Limited on 315t March, 2023

The stakefolders of M/s. Hindustan Photo Films Mig Co Limited zre hereby calfad
upan bo submd thelr claims with prool on gr before 308h April, 2023 10 the gusdator
at the address mentioned againss itern Mo, 10,

Tha flinancial creditors shall submit their claims with prood by elactronic means onky,
Al ather creditors may submit the claims with the proof in parson, by post ar by
elecironic means.

Submission of false or misleading proof of claims shall atiract penalties.

[In case a stakaholder dogs not submit its claims during the liquidation procass, the
claims submitted by such a stakehodder during the corporate insolvency resalution
process under the Insolvency and Bankreptcy Board of India (Insalvency Resolution

Process for Corporate Parsons) Reguiations, 2016, shall be deemead fo be submitted
under section 38,

Mote : Applicable forms can be downboadad from the following portal
wiww. ibbi.gov.in -+ Quick Links » Downlogds -+ Forms under IBBI (Liquidation
Process) Regulations, 2017.

Place : Coimbatore CA. Mahalingam Suresh Kumar
Date -03.04.2023 |jquidator of M/s Hindustan Photo Fims Mfg Co Limited

AFA No. ART10217/02/2011231048571 vasid upto 20.11.2023

epapEl : new“nexpress.:m .. '.
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Cn behalf of the Presidant of India, online item-rate tenders are invited through E-tendaring for the following works.

= = yirde wa §-fafaer = 9./ Title of work & E-Tender Notice No. duHLPAC.

T, ATHTEE!, TA § TR SEAm g = e (e T a9 w0 ) Construction of ASOE ———
Storage Facility at TERLS, WSSC, Thumba {Civil & PH works) FIT-ETI'L h.l';
MIT Mo, WS5CICMGHCO1/36/2022-23 [ 31.03.2023 el
mrmaitd e, vadradt, T, sthormrdt & fe semfn == 2 % g o feggn wrd ¢ Electrical %/Rs. T0.76
wiorks in connection with proposad DG set for ASOE Facdilities, SPARC, TERLS, VS5C. ﬁmfi_akhq
WIT Mo WSSCICMGIEDTM 852022-2023 Dated 31_.03.2023 d =
EEAETE w1 safiiPeriod for downloading: FA1% 03.04.2023, 130099 hrs #to fai® 17.04.2023, 23:00 990 hres

o www lenderwizard infsi or www.isro.govin T =EIEE 50 T T £ 7 Interested lenderers may please refer
detalled Motice Inviting E-Tender (E-NIT) for efigibility criteria and other details, which can be downloaded from website
v et 2RI T Sl 3 FRYFE / Group Director, Sl s / CMG, VaSC

O WA, EERG GON I1Y.

INVENT ASSETS SECURITISATION & RECONSTRUCTION PRIVATE LIMITED
Regd, Office; Bakhtawar, Suile 'B', Ground Floor, Backbay Reclamalion Scheme Block 11, 229, Mariman Poind, Mumbai - 400 021,

APPENDIX-IV-A [See proviso to rule B(G) r. w. rule 6(2) & 9(1]]

Sale notice for Sale of Inmovable and movable properties

PUBLIC NOTICE - AUCTION CUM SALE OF IMMOVABLE AND MOVABLE PROPERTIES ("SECURED ASSETS") OF CLASSIC
SPINNING MILLS PRIVATE LIMITED ("MORTGAGOR" | "BORROWER") FOR THEIR DUES UNDER RULE B (6) & 6(2) RW
PROVISIO TO SUB RULE 1 OF RULE 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Molfice s hereby given to the effect thal Imvent Assets Securitisation & Reconstruction Privale Limited [INVENT) an Asset
Reconstruction Company registerad with Reserve Bank of India under section 3 of the provisions of SARFAESI Act, has acquined entire
outstanding debt from Punjab National Bank (PNB) lying against CLASSIC SPINNING MILLS PRIVATE LIMITED (Bormower) along
with &l the rights, tile and inlerests vested theredn in undesying security under section 5 of the SARFAESI Act vide Assignment
Agresment dated 108h March, 2016 duly regisierad with the Sub Regisirer Palladam. The said financial assets now siand assigned!
transierrad to and vested in INVENT.
Whereas under section 13{2) of the "Securdisation and Reconstruction of Financial Assats and Enforcement of Security Interest Act,
2002 (SARFAES] Act), the Authorized Officer of Punjab National Bank (PNB) had issuad demand notice dated Z3rd June 2015
calling upon the borrowerimongagor for te recovery of sum of Rs. 25,14, 76.446.20/- [Rupees Twenty-Flve Crores Fourtesn Lacs
Seventy-Six Thousand Four Hundred and Forty-Six Twenty Paisa Only) as on 315t March 2015 along with furher interest and
incidental expanses and costs within 60 days from the date of the said notica.
AND WHEREAS, fhe borrower/morigagor having faiied and neglected to repay the dues as perdemand nofice, the Authonzed Oficer of
irvent Assats Sacuritisation & Reconstruction Private Limided Acting in its capacity as Trustee of invent™ 516/572 Trust has taken over
the phiysical possassion of the mofgaged property wis 13[4} of SARFAES| Act on 16th June 2017,

Oiffers are now inviled by undersigned from infending purchasarsibidders in sealed envelopesicovers for purchase of the secured
assets under the provizions of Securitization and Reconstruction of Financial Assets and Enforcement of Secunty interest Act, 2002 and
Security Interest [Enforcement) Rules 20022, The general publicis invited b bid either personally orihrough their duly authorized agent

1. Name of the Secured Craditor

Irmvant Aszats Securilisation & Reconstruction Privala Limited (INVEMNT)

2. Mame of the Bormower

Crwnir of tha property

3. Name of the Morigager,

Classic 3pinning Mils Private Limited
 Classic Spinning Miks Private Limited

4, Name of the Guaraniors

1. Mr, Adith D_ Vikram, 2Mr. D Prem

5. Tolal liabifies

Rs. 25,14,76 446 20)- [Rupees Twenty-Five Crores Fourteen Lacs Seventy-
Six Thousand Four Hundred and Forty-Six Twenty Paisa Only) as on 318t
March 2015 inclusive of inferest as par demand noltice under seclion 13(2)
dated 23rd June 2015, with Future inerest il the date of recovery at confractual
rabe and other expenses/cosis 1hen.=,ﬂn

Submitiad

6. Lasi Date & Tima for submission nr I:-u:l
7. Address ot which the lender lobe

8. Data & Time of Bid Cipaning

o] HhMayatEUlme o

Sth May 2023, at 3.00 p.m,

 Bakhtawar, Suite ‘8, Ground Flaor, Backbay Reclamation Scheme Block |il, |
229 Manmen Painl, Mumbai-400021

8. Place of Auction

Bakhtawar, Suile 'B', Ground Floor, Backbay Reclamation Scheme Block Iil,
229, Nariman Point, Mumbai - 400021

1. Resarve Price

kI
Diwte: Ird April 2023
Plsce: Mumbai

10. Descriphan of the Movabla and
Irmmicvatle Propery/Secured Assad

12, Eamest Money Daposit (EMD)

wlndrrdl I:.lln;ln TIru[Iur

1 Lot 1 Rs. 1393 Lacs
Lot 2 Rs. 38,60 Lacs

Threa Thousand anfy)

Invent Asseis Securitisation & Reconsiruction Private Limited

Lot 1 - Land & Budlding situated al Teupur Regisiration District, Pafladam Sub
Regsiration Distrct, In Tirupuer Taluk, in Kallipalayam Panchayat board limit, in
Y, Kallipalayam vikage in 5. F. Mo:B18/2 acres 548 acres a specilic axtent af
. ¥ecres & 5 F NoB18 lsnds ioan axdent of 0 58 acrag

Lot 2 - Plant & Machinery lying at Tiupur Ragistration District, Palladam Sub
Regsiration District. In Tirupur Taluk, in Kallipalayam Panchayst beard limit. in
V. Kallipalayam vikage in 5.F. No.B16/2 acres 5.46 acres a specific extent of
5.30 acres & S.F, NocB18 lands o an extent of 9.58 acres along with Scrap

25% of the Reserve price (e,

Lot 1 Ra. 3.48,23,000¢- (Rupeas Threa Crora Forty-Eight Lakh Twenty-

Lot 2 Rs. 8,90,000/- (Rupees Nine Lakh Ninety Thousand anly)

F-:r mmlau l:arms e mnm*r:}nﬁ nf'lhn anln plma ralar by ths Ilnl: prnult.‘-nd e Invanlﬂrc 0 San:ura-n l:rn-mu:ra (IH"-'ENTl

Sd/- Authorised Officer,
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